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BEFORE THE NATIONAL GREEN TRIBUNAL
(PRINCIPAL BENCH), NEW DELHI
OA No. 693/2023

In the matter of:

News Item titled '""Pollution Control Boards are the weak link"

appearing in Deccan Herald dated 24.10.2023.

COMPLIANCE AFFIDAVIT FILED BY THE KERALA STATE
POLLUTION CONTROL BOARD IN COMPLIANCE OF ORDER
DATED 14.10.2025

I, Dr. Ratish Menon aged 45 years working as Member Secretary, Kerala
State Pollution Control Board, Head Office, Thiruvananthapuram, do hereby

solemnly affirm and state as follows:

1. I am the present Member Secretary, Kerala State Pollution Control Board
(hereinafter referred to as Board), Thiruvananthapuram. I am aware of the facts
affirmed by me in this Affidavit. I am swearing that this is the report based on the
best of my knowledge, information and belief and the facts revealed from the

records.

2. It is respectfully submitted that the above OA is registered in suo motu
exercise of the power on the basis of the News Item titled “Pollution Control
Boards are the weak link” appeared in Deccan Herald on October 24, 2023. The
Hon’ble NGT in the Order dated 14.10.2025 directed State PCBs/PCCs to file

affidavits disclosing the status of the upgradation of the laboratory infrastructure.

3. It is respectfully submitted that in view of this, CPCB vide Letter No.
PCP/NGT/693 of 2023/2023-24 dated 28.10.2025 directed all the SPCBs/PCCs to
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submit to CPCB the status of filling of vacant posts and laboratory analytical
facilities in the formats supplied by CPCB.

4. 1t is respectfully submitted that in compliance with the above NGT Order
and CPCB letter dated 28.10.2025 the following information are furnished. The
status of filling of vacant posts is attached as Annexure-1. The details of

Laboratory analytical facilities are attached as Annexure-2.

All the facts stated above are true to the best of my knowledge, information
and belief.

RATISH MENON

Dated this the 18" day of December, 2025. Dr. CRETARY
y o

KERALA STATE

e

MEMBER SECRETARY
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
IN

ORIGINAL APPLICATION No. 693 of 2023

Petitioner ’ Suo Motu

Versus

Respondent(s) : The State of Kerala
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Dated this the 18" day of December, 2025.

Adyv. Jogy Scaria

SEL FOR THE RESPONDENT

ADDITIONAL STANDING




Annexure - 1

Name of the Board: KERALA STATE POLLUTION CONTROL BOARD

6 Junior Scientific Assistant posts awaiting PSC
appointments.

Reported to Kerala PSC. Expecting
appointments within 6 months.

13

3 Environmental Scientist posts are vacant due to lack of
promotees in the feeder category of Assistant
Environmental Scientist post .

Government has been addressed for
granting permission for filling up the
vacancies through Deputation.

10 Assistant Environmental Scientist posts are vacant
due to lack of promotees in the feeder category of
Assistant Scientist post.

(Out of the total 11 posts of Assistant Environmental

Government has been addressed for
granting permission for filling up the
vacancies through Deputation.

Nil

Scientist, 1 is presently manned with deputation staff)

11

Assistant Engineer - Awaiting PSC appointments

Out of the 11 vacancies, appointment
order were issued for 4 posts based on the
advice received from the KPSC. 5
vacancies were already reported to PSC.
2 are to be reported. Expecting
appointments within 6 months

Nil

Nil

02

Assistant - 4, vacancy Awaiting PSC appointment

4 vacancies were reported to KPSC.Out
of the 4 reported vacancies,advice for 2
have been received and appointment
orders have been issued. .Expecting
appointments within 6 months.
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372

LD Typist- 5 vacancy, Awaiting PSC appointments

Out of the 5 vacancies , 4 vacancies were
reported to KPSC. Advice for 2 were
received and action is being taken for

issuing appointment order for the same .

‘1 Vacancy is yet to be reported to KPSC .

Expecting appointments within 6 months.

Driver Cum Office Attendant-3,Awaiting PSC
appointments

All vacancies were reported to KPSC .
Expecting appointments within 6
months.

Office attendant -5,Awaiting PSC appointments

‘| Out of the 5 vacancies reported to KPSC,

Advice for 4 were received and
appointment order have been issued. 1
Vacancy is yet to be reported to KPSC .
Expecting appointments within 6 months.

Watcher - 4 vacancy

Direct Recruitment by the Board. Now
we are outsourcing through Security
Agency.

Part Time sweeper -1

Action is being taken for filling up the
vacancy under compassionate
appointment scheme.

1 vacancy of Selection Grade Typist exists due to non
availability of promotees in the lower post of Senior
Grade Typist

Due to lack of promotees in the lower
post. , ‘

Nil

Dr. RATISH MENON
MEMBER SECRETARY

KERALA STATE POLLUTION CONTROL BOARD
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Annexure -2
i;;ssquYANALYTICAL FAC‘UTES_' e g T e, S ¥

Name of the Board: Kerala State Pollution Control Board
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Dr. RATISH MENON
© MEMBER SECRETARY

KERALA STATE POLLUTION CONTROL BOARD
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Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes Available in District Offices - TVM, KLM,
ALP, KTM , EKM DO-2, EKM-ESC , TSR
. PKD, WYD and KNR

Yes

Yes Available in District Offices - ALP and
KTM

Yes

Yes

Yes

Yes

Yes

Yes

Yes Available in Regional Lab KKD and ESC -
EKM

Yes Available in Regional lab KKD, District

Offices - TVPM , KLM, PTA, ALP, KTM,
IDK, ESC, TSR, PKD, KNR and KSD

=

Dr. RATISH Miﬂg“?‘
MEMBER SECREVCC oo
CERALASTATE pOLLUTION €0
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Yes Available in District Offices - TVPM

Yes Available in District Office - ALP

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes Available in Regional lab KKD, District
Offices - TVPM , KLM, PTA, EKM-DO2,
ESC, TSR and KNR

Yes

Yes

Yes

Yes

No

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes : Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

Yes Available in CAAQMS

pr. RATISH MENON

SECRETARY
memwm
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Available in CAAQMS
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Available in CAAQMS

Yes

Available in CAAQMS

Yes
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Yes

Yes

Yes

Available in CAAQMS

Available in District Office - TVPM,
Central Lab
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Available in District Offices - KTM, ESC
and WYD*
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Dr. RATISH MENON
MEMBER SECRETARY
' A STATE POLLUTION CONTROL BOAD
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¥The latest office established with laboratory as per GO (MS) No. 140/12/Envt. dated: 25.09.2012 of GoK  **No data available with the Board.
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*#The latest office established with laboratory as per GO (MS) No. 140/12/Env. dated: 25.09.2012 of GoK  **No data available with the Board.
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No. of Parameters in AQC Exercise

SoiEaiie|

33rd Exercise 34th Exercise 35th Exercise | 36th Exercise 36th E ,i.
Central Lab - Physiochemical Pesticid Physiochemi No intimation No intimation
Ernakulam g No: of par (OCPs & 1 No: of has been has been
-Set (A)-11 OPPs) 11 parameters received from received from
-Set (B)-10 the CPCB the CPCB
34th Exercise (General and Physico-Chemical parameters) held n 202
35th Exercise (Pesticides) held in 2023 23

Qou&,w-,n:n Physico-Chemical parameters) held in 2023-2024

1. M/s. Green
Economy Initiatives
Pvt. Ltd, Mohali,
Punjab.

2. M/s. Envirocare
Labs Pvt. Ltd, Thane
Mumbai. 61 32 30

1. M/s. Green
Economy Initiatives
Pvt. Ltd, Mohali,
Punjab.

2. M/s. Envirocare
Labs Pvt. Ltd, Thane
Mumbai. 61 56 46
1. M/s. Green

| Economy Initiatives
| Pvt. Ltd, Mohali,
Punjab.

2. M/s. Envirocare

Central Lab -
Ernakulam

Gujarath
4. Fare labs Pvt.Ltd

,Haryana 63 45 35
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